FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
RADIUS & DESERVE LAND DEVELOPERS PRIVATE LIMITED
ENGAGED IN REAL ESTATE DEVELOPMENT SERVICES
AT MUMBAI, MAHARASHTRA
(Under Regulation 36 A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor along with Radius & Deserve Land Developers Private Limited
PAN/ CIN/ LLP No. CIN: U45201MH2006PTC166575
2. | Address of the registered office Deserve, CST Road Junction, Opp. University of

Mumbai Premises, Kalina, Santacruz (East), Bandra
Suburban, Mumbai 400098, Maharashtra

URL of website

Details of place where majority of fixed
assets are located

SRA project at Magathane, Borivali East, Mumbai
400066

Installed capacity of main products/ services

Not Applicable

Quantity and value of main products/
services sold in last financial year

The Company did not have any operations in the
previous financial year.

Number of employees/ workmen

Further details including last available
financial statements (with schedules) of two
years, lists of creditors, relevant dates for
subsequent events of the process are
available at:

For details, please contact on:
irp.radiusanddeserve@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

For detailed EOI and eligibility criteria, please contact
on:
irp.radiusanddeserve@gmail.com

10.

Last date for receipt of expression of interest

19 September 2023
(Originally — 03 August 2023)

11.

Date of issue of provisional list of

prospective resolution applicants

29 September 2023
(Originally — 13 August 2023)

12.

Last date for submission of objections to
provisional list

04 October 2023
(Originally — 18 August 2023)

13.

Process email id to submit EOI

irp.radiusanddeserve@gmail.com

Sd/-

Regards,
Avil Menezes

Interim Resolution Professional of Radius & Deserve Land Developers Private Limited
(Company under CIRP vide NCLT order dated 03™ May 2023)

Registration No. IBBI/IPA-001/1P-P00017/2016-17/10041

Authorization for Assignment valid till 08th December 2023

Email id:

Address: 106, 1* Floor, Kanakia Atrium 2,
Cross Road A, Behind Courtyard Marriot,
Chakala, Andheri East, Mumbai - 400093
irp.radiusanddeserve@gmail.com , avil@caavil.com

Date: 20.08.2023
Place: Mumbai
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Get prediction sitting
at home with Palm Print

Love, romance, sex, family
relations, job, wealth, home
happiness, house, education,
marriage, children, luck, work,
honor, sorrow, iliness, etc.

R. R. Mishra

Astrologer, Palmist,
Numerologist, Vastu & Gems
Specialist, Former TV & Press

Whatsapp & Mobile

9820113194

Watch on YouTube:
@ 3y 3k 3mueT wfasy

DISCLAIMER

The Free Press Journal does not vouch
for the authenticity or veracity of the
claims made in any advertisement
published in this newspaper. Readers
are advised to make their own inquiries
or seek expert advice before acting on
such advertisements.

The printer, publisher, editor and the
proprietors of the Free Press Journal
Group of newspapers cannot be held
liable in any civil or criminal court of
law or tribunal within India or abroad
for any alleged misleading or
defamatory content or claim
contained in any advertisement
published in this newspaper or
uploaded in the epaper on the official
website. The liability is solely that of
the advertiser in which The Free Press
Journal has no role to play.

fer-oer amft

www.nhavshakti.co.in

PUBLIC NOTICE

WE, are investigating the title of
PURTI DEEPAK SALVI, an agriculturist,
having her address at Village Kamath,
Taluka Alibag District Raigad, who
represents that she is the sole and
absolute owner of the land described in
the Schedule hereinbelow.

Any person having any claim or interest
in or to the said land and structure or any
part thereof by way of sale, exchange,
mortgage, charge, gift, trust,

@ PNDL Housing

Finance Limited

Regd. Office : 9th Floor, Antriksh Bhawan, 22, K.G. Marg, New Delhi-110001
Phones : 011-23357171, 23357172, 23705414,  Website : www.pnhousing.com
Virar Branch Office: 302, Third Flo

or, Riddhi Arcade, YK Nagar NX-Il Landmark,

100Ft, Narangi Bypass Rd, Above Balajin Hotel, Virar West, Maharashtra 401303.

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whereas the undersigned being the Authorised Officer of the PNB Housing Finance Ltd. under

possession of the property/ies described herein below in exercise powers conferred on him/her unde:
said Rules on the dates mentioned against each account.

he Securitisation and Reconstruction of Financial

Assets & in compliance of Rule 8(1) of Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under section 13(12) read
with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued demand notice/s on the date mentioned against each account calling upon the
respective borrower/s to repay the amount as mentioned against each account within 60 days from the date of notice(s)/ date of receipt of the said notice/s.

The borrower/s having failed to repay the amount, notice is hereby given to the borrower/s and the public in general that the undersigned has taken

r Section 13(4) of the said Act read with Rule 8 of the

The borrower/s in particular and the publicin general is hereby cautioned not to deal with the property/ies and any dealing with the property/ies will be subject
to the charge of PNB Housing Finance Ltd., for the amount and interest thereon as per loan agreement. The borrowers’ attention is invited to provisions
of Sub-section (8) of Section13 of the Act, in respect of time available, to redeem the secured assets.

S. Loan Name of the Date of Amount Date of Description of the
No.| Account |Borrower/Co-Borrower| Demand (o] i P i Property Mortgaged
No. /Guarantor Notice Taken
1. | HOU/VRR/ | Kamlesh Krishna ~ |08-04-2021| Rs. 14,82,958.84 (Rupees |17.08.2023 | Awadh Type D1 Wing C, 1, 103, Pawan Vihar
1018/597745 | Tervankar Fourteen Lakhs Eighty Two Complex building No. 4 and 6, Revised Group
B.O.: Virar Thousand Nine Hundred Fifty Housing Residential Commercial BLDG, Village
Eight & Eighty Four Paisa Nagzari Tal Palghar Distt.- Palghar, Gut No. 19 A
Only) as on 31-03-2021 GutNo.20H.No. 134, Thane, M.H.-401404

PLACE:- VIRAR, DATE:- 19-08-2023

AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD.

Indian Overseas

Asset Recovery Management

A

e
>>>>

<
<«

Phone : 022-22174175/179/180, E-mail
PUBLIC NOTICE FOR E- AUCTION FOR SALE OF IMM
Sale of immovable property mortgaged to Bank under Secu

account with right to sell the same on "AS IS WHERE IS BASIS", "AS

Act proposes to realize the Bank's dues by sale of the said property.

https://www.mstcecommerce.com/auctionhome/ibapi
Name & address of the Borrowers :

Bank

Branch

5th Floor, Maker Tower E Wing, Cuffe Parade, Mumbai-400 005

1iob1998@iob.in
OVABLE PROPERTIES
ritization and Reconstruction of

Financial Assets and Enforcement of Security Interest Act, 2002 (No. 54 of 2002) whereas, the
Authorized Officer of Indian Overseas Bank has taken possession of the following property pursuant to the
notice issued under Section 13(2) of the Security Interest (Enforcement) Rules 2002 in the following loan

IS WHAT IS" and "Whatever there

is" for realization of Bank's dues plus interest & costs as detailed hereunder and whereas consequent upon
failure to repay the dues, the undersigned in exercise of power conferred under Section 13(4) of the said

The sale will be done by the undersigned through e-auction platform provided at the Web Portal

M/s. Shesha Sai Infraproject Pvt. Ltd.

2) 408, Commodity Exchange, Vashi, New Mumbai-400705

1) 1107, 11th Floor, Real Tech Park, Plot No. 39/2, Sec 30-A, Vashi, Navi Mumbai-400705

3) 607, 6th Floor, Thacker Tower CHS Ltd., Plot No. 86, Sector 17, Vashi, Navi Mumbai-400 703

Name & address of the Directors / Mortgagors / Guarantors :

1. M/s. Shesha Sai Infraproject Pvt. Ltd.
(Mentioned above)
400703

2. Mr. Praveen T. Sankpal,
Row house-12, Jimmy Tower, Sector 4, Navi Mumbai-

3. Mrs. Rajshree Praveen Sankpal

4. M/s Infraprojects Business Solution (India) Pvt. Ltd.

8 states lag behind
in achieving targets

PTI/ New Delhi

Eight states are lagging be-
hind in meeting objectives
under  Mission  Amrit
Sarovar -- a campaign to re-
juvenate water bodies - even
as the nation-
al target has
been
achieved, the Union Min-
istry of Rural Development
said in a statement on Satur-
day.

The states lagging behind
in the mission's implementa-
tion are West Bengal, Pun-
jab, Telangana, Kerala,

MISSION AMRIT
SAROVAR

Tamil Nadu, Haryana, Bihar
and Rajasthan, it said.
Launched by Prime Minis-
ter Narendra Modi in April
2022, Mission Amrit Sarovar
aims to rejuvenate at least 75
water bodies in every dis-
trict. The tar-
get was to
build 50,000
Amrit Sarovars by August
15. In May, the ministry an-
nounced that the national
target was achieved ahead of
schedule with the comple-

tion of 50,071 Amrit
Sarovars.
West Bengal, Punjab,

Telangana, Kerala, Tamil
Nadu, Haryana, Bihar and
Rajasthan, however, are lag-
ging behind in meeting the
target of creating 75 Amrit
Sarovars in each district, the
statement said.

"States have taken efforts
to achieve the district-level
target of 75 Amrit Sarovars
in each district of the states
with the exception in case of
West Bengal, Punjab, Telan-
gana, Kerala, Tamil Nadu,
Haryana, Bihar and Ra-
jasthan where some of the
districts are yet to achieve
the target," it said.

Sikkim man
called ‘Chinese,’
beaten up

Bengaluru: A 3l-year-old
man from Sikkim faced
racist taunts saying he was a
‘Chinese’ and subsequently
got brutally assaulted by un-
known people that left him
with grievous injuries, police
said here on Saturday.

According to police, the
incident occurred on August
15 night. Dinesh Subba (31),
a native of Rinchenpong
town in Sikkim, was admit-
ted to the hospital with mul-
tiple injuries in his body, in-
cluding nose. Subba had
moved to Bengaluru seven
months back with his wife
and three-month-old child to
eke out a living.

Kerala is in very bad shape financially: Alphons

ANL/ New Delhi

Bharatiya Janata Party
(BJP) leader KJ Alphons on
Saturday said that the state
of Kerala is in a very bad fi-
nancial situation and that
the state has the 'highest
debt in the country'.
Speaking to ANI, KJ
Alphons said, "Kerala is in
very bad shape financially.

It is financially a wreckage.
There is no money to pay
pension. 70,000 pensioners
have died since 2019
without getting the addi-
tional Dearness Allowance
(DA). Kerala has the highest
debt in the country How
can a state survive like
this?"

"Kerala Government is
continuously  borrowing

O icici Bank

CORRIGENDUIMV
Branch Office: ICICI Bank Ltd., Office
Number 201-B, 2nd Floor, Road No 1 Plot
No-B3, WIFI IT Park, Wagle Industrial Estate,
Thane, Maharashtra- 400604

Row House-12, Jimmy Tower, Sector 4,
Mumbai-400703

Navi

400705

1) 1107, 11th floor, Real Tech Park, Plot No 39/2, Sec 30-
A, Vashi, Navi Mumbai-400705
2) 408, commodity Exchange, Vashi, New Mumbai-

5. M/s Vrisha Logistic Park Pvt. Ltd.

2) 408, commodity Exchange, Vashi, New

Mumbai-400705

1) 1107, 11th Floor, Real Tech Park, Plot No. 39/2, Sec 30-A, Vashi, Navi Mumbai-400705

Date of NPA | Date of Demand | Dues claim in | Date of possession Dues Claim on
Notice Demand Notice notice possession Notice
29.11.2013 10.01.2014 12,33,73,395.91 17.11.2015 11,81,85,027.91

SCHEDULE OF PROPERTIES

Property details

Reserve Price

EMD

Lease hold Land(open) at Plot No. A-35 Butibori MIDC Industrial
Area, Village Ruikhairi, Dist-Nagpur-441122 standing in the name
of M/S Vrisha Logistics Park(l) Pvt. Ltd. (Total area-33,383 sq.mt.)

Rs. 546.18 lakhs
(excluding TDS)

Rs. 54.62 lakhs

DETAILS OF AUCTION

\Place: Pune & Thane

This is with reference to the captioned SARFAESI 13 (2) Notice dated
June 19, 2021. (hereinafter referred to as ‘the said Notice’) towards your
aforementioned Home loan Account no. QZCKN00005007972 in the
borrower name PRAVIN BHASKAR RAYKAR with ICICI Bank Ltd., we
wish to mention that inadvertently and unintentionally admeasuring an
area of is mistakenly mentioned FLAT NO.407, 4TH FLOOR, BLDG
NO.A-1, XRBIA EIFFEL CITY, GAT NO.1438, CHAKAN TALEGAON
ROAD, PUNE 410015 (Admeasuring an area of AS PER SALE DEED)
instead of FLAT NO.407, 4TH FLOOR, BLDG NO. A-1, XRBIA EIFFEL
CITY, GAT NO.1438, CHAKAN TALEGAON ROAD, PUNE- 410015
(Admeasuring Carpet area 32.74 sq mtrs ( incolsed balcony 5.39 sq
mtrs and terrace 5.94 sq mtrs). Therefore request you to please read
FLAT NO.407, 4TH FLOOR, BLDG NO.A-1, XRBIA EIFFEL CITY, GAT
NO.1438, CHAKAN TALEGAON ROAD, PUNE 410015 (Admeasuring
Carpet area 32.74 sq mtrs (incolsed balcony 5.39 sq mtrs and
terrace 5.94 sq mtrs).

All other details mentioned in the said SARFAESI 13 (2) Notice will
remain same.

We sincerely regret the inconvenience caused to you in this regard.

Date: August 19, 2023 Authorized Officer
ICICI Bank Limited )

Date and time of e-auction

06.09.2023 from 11 am to 1 pm with auto extension of ten

loans and adding a huge
burden on future genera-
tions of the state," he added.
Earlier on Friday, Kerala Fi-
nance Minister KN Bal-
agopal said that the state is
not getting its revenue
share from the Centre.
"Kerala is facing
financial sanctions from the
Centre. Kerala is paying
around 70 per cent of the

revenue to the Centre and
less than 30 per cent of the
revenue is coming from the
Centre. There is a sharp dis-
parity and it is discrimina-
tion," he said.

Balagopal further alleged
that the United Democratic
Front (UDF) MPs are not
supporting the state govern-
ment on this issue against
the Centre.

ATS gets custody of 3
Naxals held in Ballia

AN/ Lucknow

Uttar Pradesh Anti-Terror
Squad (ATS) has got a 10-day
custody remand of three out
of five alleged Naxals who
were arrested in Ballia dis-
trict on August 15, officials
said.

The three along with their
two accomplices were arrest-
ed on Tuesday, after which a
special court granted the cus-
tody of Lallu Ram, his daugh-
ter Tara Devi and Ram
Moorat Rajbhar to the ATS
for 10 days, a senior ATS offi-
cial said on Friday.

The five identified as Tara
Devi, Lallu Ram, Satya
Prakash, Rammurat and Vin-
od Sahni have several crimi-
nal cases registered against
them in Bihar.

Earlier, the ATS officials
claimed that the five accused,
who were key members of
the banned Community
Party of India (Maoist), were
arrested from the Ballia dis-
trict in Uttar Pradesh. All of
them were arrested on Tues-
day from Basantpur village
of Sahatwar police station
area while they were havinga
secret meeting.

minutes each till sale is completed.

inheritance, tenancy, possession, lease,

writing to us at our office at 8 Hamam
Street, Fort, Mumbai-400 023 within
14 days from the date hereof, otherwise
it shall be accepted that there does not
exist any such claim or interest, and the
same will be considered as waived.
THE SCHEDULE ABOVE REFERRED TO:
All those pieces and parcels of
agricultural land bearing Gat No.149 (old
Gat No.38/1) admeasuring in the
aggregate approximately 0-32-5 HRP
(0.81 Acres) including potkharaba land,
situated at Village Kamath, Taluka
Alibag, District Raigad.
Dated this 20th day of August 2023.
MANEKSHA & SETHNA
Advocates & Solicitors
8 Hamam Street, Fort, MUMBAI 400023

EMD Remittance GLOBAL EMD Wallet

As stated in pt. no. 2&3 of terms &

Inspection of Property
Appointment)

21.08.2023 onwards from 3 p.m. to 5.00 p.m (With prior

Submission of online application for bid with|22.08.2023 from 9.00
EMD

A.M. onwards

Known Encumbrance if any Not known to Bank

*QOutstanding dues of Local self-Government|1. Bank has recei

Etc.)

(property Tax, Water sewerage, electricity Bills|(MVAT/CST) from the office of the Asst. commr. Of
Sales Tax, 2nd Floor, room No. 204, Konkan Bhawan,
Raigad Division, Belapur, Navi Mumbai.

2. MIDC Butibori dues as on April 2023 Rs. 61,81,818/-

ved claim of Rs. 2352994/-

*Bank’s dues have Priority over Statutory Dues

For terms and conditions Please visit :
https://www.iob.in/e-Auctions.aspx; https://ibapi.in
https://www.mstcecommerce.com/auctionhome/ibapi (web portal

Date : 19/08/2023
Place : Mumbai

of e-auction of service provider)

Abhay kumar Nidar
Authorised Officer

OFFICE OF THE CHIEF ENGINEER (BUILDING)

PWD OLD PALASIYA INDORE

Email :- apdpiuindore @ gmail.com

http://mptenders.gov.in. The Bid Document can purchased only online. For Amendment to NIT. if any, would be published on
websile only, and not is newepaper.

G-18521/23

Chief Engineer (Building)
PWD Zone Indore

>

das 3 asicr
= Bank of Baroda
1~ — .

Mumbai-400001. Phone: 022-43683807, 43683808, Email

are mentioned below -

E-Auction Sale Notice for Sale of Inmovable and Movable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to
Rule 6 (2) &8 (6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower (s), Mortgagor (s) and Guarantor (s) that the below described immovable and Movable property mortgaged/charged to
the Secured Creditor, possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured Creditor, will be sold on “Asis where is”, “As is what s, and “Whatever there is” basis|
for recovery of dues in below mentioned account/s. The details of Borrower/s/Mortgagor/Guarantor/s/Secured Asset/s/Dues/Reserve Price/e-Auction date & Time, EMD and Bid Increase Amount

Zonal Stressed Asset Recovery Branch : Meher Chamber, Ground floor, Dr. Sunderlal Behl Marg, Ballard Estate,

Sale Notice For Sale Of Inmovable and Movable Properties

“APPENDIX- IV-A [See proviso to Rule 6 (2) & 8 (6)]

: armbom@bankofbaroda.co.in

For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and https:/bob.auctiontiger.net/EPROC/ prospective bidders
may contact the Authorised officer on Tel No.022-43683807 Mobile No. 8807426142 /9833008787

STATUTORY 30 DAYS SALE NOTICE UNDER SARFAESI ACT, 2002

NOTICE

INVITING APPLICATIONS FOR TEMPORARY
PITCHES DURING MOUNT MARY FAIR-2023
(BANDRA FAIR 2023)

Mount Mary Fair-2023 (Bandra Fair-2023) at
Bandra (W) will be held from 10.09.2023 to
17.09.2023 (both days inclusive) 280 pitches on Mount
Mary Road and part of Kane Road will be available for
selling candles, pooja offering (goods of religious
significance) whereas 50 and 100 no. of pitches on
Rebello Road and St. John Baptista Road respectively
will be available for selling the goods other than the
religious significance i.e. toys, garments etc.
Applications from locals as well as general public are
called for the above pitches having size 1.5 mtrs. 1.5
mtrs. Only.

1. Mount Mary Road - Pink Format
e From Mount Mary Chruch - First 1 to 20 Pitches
e Pitch allotment - By Auction (For General Public)

is available at: irp.radiusanddeserve@gmail.com
S.NO./F-3/2023/Gen/Chif eng.(building)/NIT-15A/ Indore Date :- e Date of Acceptance of Form - 22.08.2023 to 10/ Last date for receipt of expression 19 September 2023
. fi iginally -
Online percentage rate bids for the following works are invited (SOR w.e.f. 15.09.2022) from Registered Constractors 24.08.2023 (Morning 10.30 to Even 5.00) T Date of s of roveioraTTotor 128 oplerber 2008 0
and Firms of repute fulfilling registration criteria Interested bidders can view the detailed NIT-15A/2023 on the website e Scrutiny of the Form - On 25.08.2023, from prospective resolution applicants (Originally - 13 August 2023)
12/ Last date for submission of 04 October 2023

Morning 10.30 onwards
Minimum Bidding Amount - Rs. 97,437/-

S. | Tender Portal Name of Work District | Probable| Earnest |Cost of Bid| Completion 2. Mount Mary Road and part of Kane Road - sd/-
No. No. Amount Money | Document| Period White Format Regards,
H i H Avil M
(::;T(hl)n [:E?WODS)“ (InRs.) (months) ° gIECE N|(|)t21 tot 2?:0 | | ident Interim Resolution Professional of Radius & Deserve Land Develo::lers ;I::I:::
° Itch allotment - For local residents Limited
(InRs.) e Date of Acceptance of Form - 22.08.2023 to (Company under CIRP vide NCLT order dated 03rd Maygtl)lze:‘s)
1| 2023 PWPIL' |CONSTURGITON FOR THE BALANCE WORK OF NEW| Indore | 25334 | 50,00,000 | 50,000 18 25.08.2023 (Morning 10.30 to Even 5.00) Autnorization for Assignment vald il 08t December 2023
= - e Scrutiny of the Form - On 28.08.2023, from Address: 106, 1st Floor, Kanakia Attium 2,
e Morning 10.30 onwards Chatn A Eot, e 00098
(Key Date) :- * Temporary Pitch Permission fee - 2250/- Email id: irp.radiusandd com , avil@casLcom
1. Document Download/Sale Start Date - 18.08.2023 3. Rebello Road-Blue Format nhtha
2. Bid Submission Start Date - 19.08.2023 e Pitch No. 1 to 50
3. Bid Submission End Date - 08.09.2023 e Pilch allotment - By Auction (For General Public) ’
4. Bid Opening Date - 11.09.2023 e Date of Acceptance of Form - 22.08.2023 to flimexs MODI’S NAVNIRMAN LIMITED
Sd/- CIN: U45203MH2022PLC377939

25.08.2023 (Morning 10.30 to Even 5.00)

e Scrutiny of the Form - On 28.08.2023, from
Morning 10.30 onwards

4. St. John Baptista Road - Yellow Format

e Pitch No. 1 to 100

e Pitch allotment - By Auction (For General Public)

e Date of Acceptance of Form - 22.08.2023 to
25.08.2023 (Morning 10.30 to Even 5.00)

e Scrutiny of the Form - On 28.08.2023, from
Morning 10.30 onwards

The forms for all above pitches will be available at

sr. - . 1.Date of e-Auction |(1) Reserve Price & 1. EMD deposit | 1. Status of rate Rs. 446/- + GST in the office of Licence - nanc X n
N; Name & Address of Borrower/ Description of the immovable Total Dues |5’ Time of E-auction |(2) EMD Amountof| AccountNo. | possession Department. 2nd Floor. Room No. 202. H/West Ward the financial year 2022-23 has been sent on August 19", 2023 to all the members
! Directors & Guarantors property with known . Start Time to End |the Property 2IFSC Code | (Constructive / P , s . , , whose e-mail id are reglstered_ with the. Company or the Registrar and Share
encumbrances, if any Time (3) Bid Increase 3. Bank of Physical) 2nd Hasnabad Lane, Khar (West), Mumbai-400 052 Transfer Agent (RTA) or Depository Participant(s) and also be uploaded on the
3lastdateand  [Amount Baroda Branch | 2. Property from dt. 22.08.2023 to dt. 23.08.2023 from 10.30 am to | [ Hebete o1ie Eompany L mOGSTIan 4 410 st o Stock Bxchange
time of submission Inspection date ot _ ; 1.6. www.Dseindia.com. And websi : -C0.1n/.
of Bid. 3. Time 5.00pm. The COSt, of appllcatlon Rs. 446/ + G'ST will The remote e-voting facility_ will be.provided through NSDL. Members who have
4 |Mr. Ajay Sing Deol Alias Mr. Sunny Deol|i) All That piece and parcel of land bearing [Total Dues-Rs. |1) 25.09.2023 1) Rs 5143.00 lakh 1. 1. Symbolic not be refunded In any case. The application will be not registered/updated their e-mail addresses with the Company, so far, are
(Borrwer/ Guarantor) Survey No. 41 HissaNo5 (Pt) CTS No. 173 5g|998_0z66-3t3 2) 1300 Hrs to 1500 | 2) Rs 514.30 lakh 038302(;0001231 Possession accepted along with the Demand Draft / Pay Order or requested to register/update their e-mail address with their respective Depositary
a) Sunny Villa Gandhi Gram Road Juhu North |of Village Juhu Taluka Andheri Mumbai | PIUS inerest | 3) Rs 10.00 lakh - 2.14.09.2023 in cash of Rs. 2250/- in the name of 'BRIHANMUMBAI Participant “DPs”.
Mumbai - 400049 Maharashtra Suburban Dist, Admeasuring 599.44 Sq a’z‘g ?‘2’32‘5'202”‘ 3) 22.09.2023 and BARBOBALBOM | 3. 11.00 Hrs to M XI?&N?AG :RPA?_?{( A the name o U Payment of Dividend and Book Closure:
b) Plot No.22, Road No.11thNew India|Mirs undemeath a structure known as | e racoyery | 17.00 Hrs (F'ﬂhzce?g;ader 13:00 Hrs . . Pursuant to Section 91 of the Companies Act 2013, the Registrar of Members
fg;&i;y';ﬂ:r:;fazh;;heme*J”h“'M“mba' - JSSL‘L‘V,\\Z'L']'amf)';‘;afgo%;ga”gzgﬁrg 'T\“’:V‘a upto date 3. Ballard Estate All the above pitches will be allotted on and Share Transfer Books of the Company will remain closed from Thursday, Sept
Vijay Singh Dharmendra Deol (Guarantor) [Municipal assessment No. 00121047 04.09.2023, 06.09.2023 & 07.09.2023 at 10.30 a.m. | | 7" 2023 to Wednesday, Sept 13", 2023 (both days inclusive) for the purpose of
MIr. Dh draSinah Deol (G " situated in registration District and Sub onwards payment of Dividend. The payment of dividend on equity shares for the year ended
Plgt N:rzlge;o; I\;Zinhel\?esv m::%ggety district of Mumbai Suburban ) March 31%, 2023, if declared at AGM, will be payable to the members whose
JVPD scheme Juhu,Mumbai - 400049|Encumbrance known to bank: Nil The plan showing the pitches is displayed on the nﬁmes stand on the Company’s Register of Members on Wednesday, September
,\SAL?::;aSS:ltlr:dsPvtLtd(CorporateGuarantor) q)()géats N(;):thOAn tst Ploor ad@ﬁgiugrg ;; %20009 i-2|02g3 1500 12))';5 22%7'70: |Iakkr:] 038302(;(5001231 ;oizgi?(l)lg Notice Board of H/West Ward Office. S-Q()z'l?l'lzgainiurmatiun'
, movie tower ot rs to s 20.70 la e . L - .
Sunny Villa Gandhi Gram Road JuhuNorth |41 Osﬁiwara Complex Andheri West Hrs 3)Rs 1.00 lakh 2 2.14.09.2023 If any of the terms and congiltlons are ylolatled by The Company will provide its shareholders facility of remote e-voting through
Mumbai-400049 Maharashtra Mumbai 400058. Bearing Survey No 41 3) 22.09.2023 and ?QEE%?]ALB?M 3.11.00 Hrs to the allottee then the Security Deposit will be g\lectroglc vgtunghs;rxllucezsoarfra?]ge(d; by NSDL-(NFl’ursuant to se(cjtugg 108 of.th(;
(Pt) of village Oshiwara Taluka Andheri 17.00 Hrs ifth Character 13:00 Hrs ; faai ; ; ct and read with Rule 20 of the Companies (Management and Administration
West within the Registration District an Zero) Z?mpletely fofrff]lted and pe{ln?)lssbllon I\(NII'” bz Wltgirawqi Rules, 2014 and Regulation 44 of the SEBI (Listing Obligations and Disclosure
Sub District Mumbai City and Mumbai 3. Ballard Estate SO, name 0 the person will be blac 'St? anane wi Requirements) Regulations, 2015, the members are provided with the facility to
Suburban be restricted for any future allotment of pitch. cast their votes on all resolutions set forth in the Notice of AGM using electronic
Encumbrance known to bank: Nil voting system provided by National Securities Depository Limited [“NSDL’].

The Brihanmumbai Municipal Corporation
reserves the right to reject any or all the offers without
assigning any reason whatsoever.

Read with Rule 8(6) of the Security Interest (Enforcement) Rules, 2002. Sd/- Sd/- Members shall be in proportion to their shares of the paid-up equity shares capital

The borrowers / guarantors are hereby notified that they are entitled to redeem the securities by paying the outstanding dues / costs / charges and expenses at any time before the sale . . .. of the Company as on Wednesday, September 6", 2023 (cut-off date).
is conducted, failing which the property will be auctioned/ sold and the balance dues, if any, will be recovered with interest and cost. Sr. Inspector (Licence) ~ Assistant Commissioner By Order of the Board
H/West Ward H/West Ward Modi’s Navnirman Limited
Sd/-
Date:19.08.2023 ) Sd/- PRO/1312/ADV/2023-24 Place: Mumbai Mr. Dinesh Modi
Place: Mumbai Authorised Officer Avoid Self Medication Date: August 20", 2023 Chairman & Managing Director

sub-lease, licence, lien, easement, e BRIHANMUMBAI

occupancy rights or otherwise is hereby condition

required to make the same known in | | |Bid Multplier Rs. 50,000~ PAHANAOARFALINA INVITATION FOR Ex:r?znsnglgu OF INTEREST FOR
RADIUS & DESERVE LAND DEVELOPERS PRIVATE LIMITED

ENGAGED IN REAL ESTATE DEVELOPMENT SERVICES AT MUMBAI, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor along Radius & Deserve Land Developers
with PAN/ CIN/ LLP No. Private Limited
CIN: U45201MH2006PTC166575

2.| Address of the registered office Deserve, CST Road Junction, Opp. University of
Mumbai Premises, Kalina, Santacruz (East),
Bandra Suburban, Mumbai 400098,

Maharashtra

3.| URL of website

SRA project at Magathane, Borivali East,
Mumbai 400066

4. | Details of the place where the
majority of fixed assets are located

5.| The installed capacity of main
products/ services

Not Applicable

6.| Quantity and value of main products/
services sold in last financial year

The Company did not have any operations in the
previous financial year.

7. Number of employees/ workmen

For details, please contact on:
irp.radiusanddeserve@gmail.com

8. | Further details including last available
financial statements (with schedules)
of two years, lists of creditors,
relevant dates for subsequent events
of the process are available at:

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code

For detailed EOI and eligibility criteria, please
contact on:

objections to provisional list (Originally - 18 August 2023)

13/ Process email id to submit EOI irp.radiusanddeserve@gmail.com

Regd. Office: Shop No. 1, Rashmi Heights, M.G. Road, Kandivali (west),
Mumbai — 400067 | Tel No. : +91 9819989100
Website : www.modisnirman.com | Email : info@modisnirman.com

NOTICE OF 2" ANNUAL GENERAL MEETING

1. NOTICE be and is hereby given that:

The 2" Annual General Meeting (‘AGM”) of the members of Modi’s Navnirman
Limited (the “Company”) will be held on Wednesday, September 13", 2023
at 12:00 PM., at the registered office of the Company at Shop No.1, Rashmi
Heights, M.G.Road, Kandivali (West), Mumbai — 400067, in compliance with
the provisions of the Companies Act, 2013 (“Act”) and other applicable circulars
issued by SEBI and MCA, to transact the business as set out in the Notice of the
Annual General Meeting.

In terms of the aforesaid circulars, the Notice of the 2" AGM and Annual Report for

Detailed procedure for remote e-voting at AGM is provided in the Notice of the AGM.
The remote e-voting period commences on Tuesday, September 9", 2023 at 11:00
a.m. and ends on Tuesday, September 12", 2023 at 05:00 p.m. The voting rights of




